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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELHI

ORIGINAL APPLICATION NO. 214/2024

IN THE MATTER OF:

NEWS ITEM TITLED "MAP AND SAVE WATER BODIES"
APPEARING IN CIVIL SOCIETY MAGAZINE MAY 2023
ISSUE

INDEX N.D.O.H.: 06.02.2026

SL. PARTICULARS PAGES
NO.

1. | AFFIDAVIT ON BEHALF OF THE UTTAR
PRADESH POLLUTION CONTROL BOARD
IN COMPLIANCE TO THE ORDER DATED
06.11.2025

2. | ANNEXURE-R/1

True copy of Inspection report dated
06.01.2026 and analysis report is
collectively

NEW DELHI:
DATED: 05.02.2026

(PRADEEP MISRA & DALEEP DHYANI)
Counsel for the Respondent UPPCB
138 New Lawyers’ Chamber,

Supreme Court of India

(M): 9810252518

New Delhi — 110001

Email ID: pradeepmisra@yahoo.com
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AFFIDAVIT ON BEHALF OF THE UTTAR PRADESH POLLUTION 8

CONTROL BOARD IN

COMPLIANCE TO THE ORDER _DATED i
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(hereinafter UPPCB), Ayodhya do hereby ‘solemn
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gional Officer, Uttar Pradesh Pollution Control Board
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1. That I, deponent in the official capacity mentioned above, am
acquainted with the facts and circumstances of the case and as such

competent and authorized to swear this affidavit.

2. That present matter is Suo-Motu registered by this Hon'ble National
Green Tribunal, Principal Bench, New Delhi (hereinafter Hon'ble
Tribunal) for examining the issue of encroachment and pollution being
faced by water bodies in Tarai region of UP specially in reference to the
Baghel Tal.

/

3. That the above noted matter was came up for hearing on 06.11.2025
when this Hon’ble National Green Tribunal, Principal Bench, New

; (hereinafter Hon’ble Tribunal) has issued the following

“Counsel for UPPCB has pointed out that though the other

; t authorities have taken the stand that untreated sewage
X ifgiom the drain to the water body has been stopped but in the
&Fﬁ&ﬁw/fﬁsample analysis coliform has been found.
8. The concerned authorities are directed to re-examine the issue of
stoppage of flowing of untreated sewage in Baghel Tal and submit the
report in this regard.
9. Let the fresh reports in view of the observations made above be filed
by the concerned authorities within six weeks.
e

4. That in compliance to the order dated 06.11.2025 the joint inspection
of Baghel Pond/tal situated in District-Bahraich was carried out by
the UPPCB on 06.01.2026. During the inspection/Survey it was
observed that the Jamuar drain located near village Gopi Purwa and
merges into Baghel Talab. During inspection/Survey, water samples

were collected from the following location:

b, gt
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S. No. Location from where water [Latitude-Longitude of location where]
sample was collected water sample was collected

1. Baghel Talab, Phoolmati Ghat, Latitude — 27.395548
Tehsil Prayagpur, District | Longtitude — 81.762441
Behraich

2. Jamuar Drain, near village Gogi | Latitude - 27.42777
Purwa, Tehsil Prayagpur , District | Longtitude — 8 1.728528
Behraich

5. That water samples were collected from the aforesaid

locations and sent to the Central Laboratory, Uttar

Pradesh Pollution Control
A true copy of Inspection

Board for analysis. e
report dated 06.01.2026 and

analysis report is collectively being annexed herewith

and marked as Annexure

That the water sample

observed are summarized

No.-R/1.

analysis report parameters

below;

Location of Samples

Baghel Jamuar Drain Near
Talab Purwa Gogi, Prayagpur,
S.No.| Parameters | Phoolmati Behraich .
Ghat,
Payagpur,
Bahraich. —_—
pH 7.22 7-45
2. Colour 30 30
(Hazen)
3. Hardness 252.0 266.0
(mg/L)
4. Calcium 134.0 140.0
(mg/L)
S. Bio-Chemical 8.0 12.0
Oxygen
Demand
(BOD) (mg/L)
6. Chemical 46.0 78.0
Oxygen
Demand
(COD) (mg/L)
7. | Total Coliform 5400 7000
(MPN/100mL)
8. | Focal Coliform 3500 4600
(MPN/100mlL)
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7. That the above Affidavit on behalf of the Uttar Pradesh
Pollution Control Board is submitted before this Hon’ble
National Green Tribunal for perusal and kind

consideration.
@9//

Deponent

ERIFICATION

/
(igze/riﬁed at Ayodhya on this the 05 day of February, 2026 that
\\7\.\() U P\f e contents of above affidavit are true and correct to my

S knowledge based on records and information received and

believed to be true, no part of it is false and nothing material

Dep@

has been concealed therefrom.

DENTIFIED BY SRl

=NCE VERIFIRD BEFORE KT
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«....7. Learned Counsel for UPPCB has pointed out that though the other respondent authorities

have taken the stand that untreated sewage flowing from the drain to the water body has

been stopped but in the water sample analysis coliform has been found.

S. The concerned authorities arc dirccted to re-cxamine the issuc of stoppage of flowing of
untreated sewage in Baghel Tal and submit the report in this regard,

9. Let the fresh reports in view of the observations made above be filed by the concerned
authoritics within six weeks.

10. List on 06.02.2026.
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Thh—
Location of Samples
S.No P t Baghel Talab Phoolmati | Jamuar  Drain  Near
=SS aramerons Ghat, Payagpur, Bahraich. | Purwa Gogi, Payagpur,
Bahraich.

1. pH 7.22 7-45

2. | Colour (Hazen) 30 30

3. Hardness (mg/L) 252.0 266.0

4. Calcium (mg/L) 134.0 * 140.0

S. Bio-chemical Oxygen Demand 8.0 12.0

(BOD) (mg/L)
6. ChemicalOxygen Demand 46.0 78.0
(COD) (mg/L)
7. Total Coliform (MPN/100mL) 5400 7000
8. Fecal Coliform (IMPN/100mL) 3500 4600
Tt fageiyor el B Bl Herm W fARier / HdIer T enuas sraeieee ud e
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- \
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3 312\ >
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: CENTRAL LABORA'TORY
UTTAR PRADESH POLLUTION CONTROL BOARD
Bullding. No 1C-12V Vibhatt Khaad, Gomtl Nagar, Lucknow-226010

Conmugo e 7C 11018

RN 2245505

|
RelMmo3S2SIVV/CENTRAL2020
1+ Sample Location: Baghel Talab foolmatighat
2+ District: Bahmich
3+ Addresst Baghel Talab foolmatighat near masoodpur Payagpue Bahtaleh
4
§« Type of sample  Surlhee Water
6« Sample Collected By ¢ Abhishek Kumar, JBEB
7~ Odour : None
S- Quantity and Packing : 2 Lirs and 1 Glass bottle (125 mL)
9~ Datc of Sample Collection : 06/01/2026
10- Analysis Indented by : RO Faizabad
11- Datc of sample receipt in Lab : 07/01/2026
12- Period of Analysis : From : 07/01/2026, To : 14/01/2026
13- ULR Number: -
14~ Sampling Plan/Ref. No. : UPPCB/CL/PR/7.4.3/1A

Sample Sonrve: Pond

RS IEBORVEWATEREABORATORVEURFAGEWATEI =

i

Date:21/01/2026

15- Sampling Mcthod Ref. : APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collcction & Prescrvation of Samples.

S.N. Parameter Unit Results Detection Range
1 pH. at 25 °C APHA24th Ed.4500-B: 2023 - 7.22 02-12
2 Turbidity, APHA24th Ed 2130B N.T.U 18.4 1-SOONTU
3 Colour, APHA 24th Ed. 2120B: 2023 Hazen 30 5-10000 Hazen
4 Hardness, APHA 24th Ed. 2340 C EDTA mg/l 252.0 10.0 -5000 mg/1
Titrimetric Method 2023 .
S5 Calcium, APHA 24th Ed. 3500Ca-B:2023 mg/l 134.0 10.0 -1000 mg/1
6 BOD, 3 days at 27 °C IS 3025 (Part 44): 1993 mg/l 8.0 1.0 -1000 mg/1
7 COD, APHA 24th Ed. 5220 B Open Reflux mg/l ) 46.0 4.0 -1000 mg/1
Method 2023
Chloride, APHA24th Ed 4500-Cl- B; 2023 mg/l 12.0 3.0 -500 mg/1
9 Phosphate as P, AP§3324th Ed.4500- POy mg/l 0.041 0.01-50 mg/1
10 [Total Coliform, APHA 9221 B 24th Ed. ; 2023 MPN/100 ml 5400 <1.8 MPN/100 m! &
above
11 [Fecal Coliform, APHA 9221 E 24th Ed. : 2023 MPN/100 ml 3500 <1.8 MPN/100 ml &
. above

*Non-NABL Paramcters.

Nete 2 1 The sesults in the Teut Keport selate only w the items Lested: 2, The repurt shall not he reproduced-except in full, without the written permission of laboratory, 3. The test report pertaias to e sample as

seccrived in Lab.
Remark:* - NA

Oigially signed by Ay

Arti Gupta 500
100931 «05)0

UPPCB/CL/PR/7.8.1/1a Issue No.: 01 Issue Date:28.12.2017

Page No.:Page 1 of 4

Amendment No.:02

Amendment Date.:01.09.2025 Approved by: TM

Issucd by: OM




199

Analyscd by
[Rahul Sim,h(J Rl‘) Prectl
bhukh\(JRl-)l

Digltally wWned
by Anl Gupta
Gu mu 20200131

Av (l (‘upm (A\US

Authovized by
At

IMRAN
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b'f
m“':nlm

AIAAD KA mmmv
10944
Inicha ryc
Central Laboratory

UPPCB/CL/PR/7.8.1/1a |Issuc No.: 01

|Issue Date:28.12.2017

Page No.:Page 2 of 4

Amendment No.:02 Amendment Date.:01.09.2025

Approved by: TM

Issued by: OM
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Water Quality Criteria

Designated-Best-Use

Class of water

Criterla

Drinking Water Source without conventional
trcatment but after disinfcction

A

Total Coliforms Organism MPN/100ml shall be 50 or less
pll between 6.5 and 8.5
Dissolved Oxygen 6mg/l or more
Biochemical Oxygen Demand S days 20 °C 2mg/l or less

Outdoor bathing (Organiscd)

Total Coliforms Organism MPN/100ml shall be 500 or less pH
between 6.5 ond 8.5 Dissolved Oxygen Smg/l or more
Biochemical Oxygen Demand 5 days 20 °C 3mg/l or less

Drinking water source afier copvcmionnl
treatment and disinfection

Total coliforms Organism MPN/100ml shall be 5000 or lcss
_pH between 6 10 9 Dissolved Oxygen 4mg/l or morc
Biochemical Oxygen Demand 5 days 20 °C 3mg/l or lcss

Propagation of Wild lifc and Fisherics

pll between 6.5 to 8.5 Dissolved Oxygen 4mg/l1 or more
Frce Ammonia (as N) 1.2 mg/l or less

Irrigation, Industrial Cooling.Comrollcd Wastc
disposal

pll between 6.0 to 8.5
Blectrical Conducllvil{ at 25 °C micro mhos/cm Max.2250
Sodium absorption Ratio Max. 26
Boron Max. 2mg/1

Source: http://www.cpcb.nic.in/wqstandards/

fmm armameseseTe L ATEET IV I VIOTEGTET VST

Page 4 of 4
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= CENTRAL LABORATORY _
:‘i‘h‘&\’q UTTAR PRADESIH POLLUTION CONTROL BOARD
»,}h\?z@ Bullding. No TC-12V Vibhnti Khand, Gomtl Nagar, Lucknow-226010 LN

S O T O RO G UG AT FTO T

Relno3S2183677CENTRAL2026 Date:21/01/2026
1= Sample Location: Janmuar drain near putva gogl

2- District: Bahraich

3= Address: Payagpur bahraich

4= Sample Souree: Diain

S- Tpe ofsample t Surlhee Water

6. Sample Colleeted Byt Abhishek Kumar, 1B

7- Qdour : None

S~ Quantity and Packing : 2 Lus and 1 Glass bottle (125 ml.)

9- Date of Sample Collection : 0670172026

10~ Analysis Indented by : RO Faizabad

11~ Date of sample receipt in Lab : 07/01/2026

12~ Period of Analysis : From : 07/01/2026, To : 14/01/2026

13- ULR Number : -

13- Sampling Plan/Ref. No. : UPPCB/CL/PR/7.4.3/1A

15- Sampling Mcthod Ref. : APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples.

S.N. Parameter Unit Results Detection Range
1 pH, at 25 °C APHA24th Ed.4500-B: 2023 i - - 7.45 02-12
2 Turbidity, APHA24th Ed 2130B N.T.U 12.6 1-500NTU
3 Colour, APHA 24th Ed. 2120B: 2023 Hazen 30 5-10000 Hazen
4 Hardness, APHA 24th Ed. 2340 C EDTA mg/l : 266.0 10.0 -5000 mg/1
Titrimetric Method 2023
S5 Calcium, APHA 24th Ed. 3500Ca-B:2023 mg/l 140.0 10.0 -1000 mg/1
6 BOD, 3 days at 27 °C IS 3025 (Part 44): 1993 mg/l 12.0 1.0 -1000 mg/1
7 COD, APHA 24th Ed. 5220 B Open Reflux mg/] 78.0 4.0 -1000 mg/1
Method 2023
8 Chloride, APHA24th Ed 4500-Cl- B: 2023 mg/] 18.0 3.0 - 500 mg/1
Phosphate as P, AP;—EQ324th Ed.4500- PO,: mg/l 0.036 0.01-50 mg/1
10 | Total Coliform, APHA 9221 B 24th Ed. : 2023 MPN/100 ml 7000 <18 MPI;\'IIOO ml &
Q0Qve
11 Fecal Coliform, APHA 9221 E 24th Ed. : 2023 MPN/100 ml 4600 <1.8 MPN/100 ml &
s above

“Non-NABL Paremeters.

Note 2 1 The results o the Teat Report relate only 10 the items tested: 2. The report shall not be reproduced-except in full, without the written Pemission of laboratory. 3. The test TepUCt portaing to the sunpls as.

seceived in Lab,

Remark:* - NA

Digitally signed
Arti / by AtiGupta

Date: 2026,01.29
Gupta . fpiiecorss

UPPCB/CL/PR/7.8.1/1a Issue No,: 01 Issue Date:28.12.2017 Page No.:Page 1 of 4
Amendment No.:02 Amendment Date.:01.09.2025 Approved by: TM Issued by: OM
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[Rahul Singh(JRF), Preeti

Shukla(JRF)]

Authorized l'k'
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by Al Gupta
Tate 2024 01 2\
ALANEL KNS

Gupta

Artl Gupta (ASO)

IMRAH
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Central Laboratory
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Issue No.: 01

Issuc Date:28.12.2017

Page No.:Page 2 of 4
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Amendment Date.:01.09.2025

Approved by: TM

Issued by: OM
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Water Quality Criteria

Designated-Best-Use

Class of watcr

Criteria

Drinking Watcr Sourcc without conventional

Total Coliforms Organism MPN/100ml shall be 50 orless
pH between 6.5 and 8.5
Dissolved Oxygen 6mg/l or more
Biochcmical Oxygen Demand § days 20 °C 2mg/l or lcss

Total Coliforms Organism MPPN/100ml shall be 500 or less pH
between 6.5 and 8.5 Dissolved Oxygen Smg/l or morc
Biochemical Oxygen Demand S days 20 °C 3mg/l or less

Total coliforms Organism MPN/100ml shall be 5000 or less
‘pllLbcl.wccn 6 1o 9 Dissolved Oxygen 4mg/l or more

| Oxygen Demand § days 20 °C Img/l or less

pH between 6.5 to 8.5 Dissolved Oxygen 4mg/l or more
Frce Ammonia (as N) 1.2 mg/l or less

disposal

A
treatment but after disinfection
Outdoor bathing (Organiscd) n
Drinking water source after conventional c
treatment and disinfection
Propagation of Wild life and Fisheries D
Irrigation, Industrial Cooling,Controlled Waste E

pHl between 6.010 8.5
Llectrical Conducnvix{ at 25 °C micro mhos/cm Max.2250
Sodium absorption Ratio Max. 26
Boron Max. 2mg/1

Sourcc: hup://www.cpcb.nic.in./qutandards/

. e e ar———— -

Page 4 of 4
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: CHAMBER : 138, New Lawyers’ Chamber,
\} PRADEEP MISRA Supreme cour,tyo!lndla
ADVOCATE : NorJZ%%I;lla1111OOO1
SUPREME COQURT E’,J"}\?L“”‘-’ : ST Al
24,01.2026
To,

The Chief Law Officar,
U.P. Pollution Control Board,

Lucknow.

Sub: O.A. No. 214 of 2024;
News Item titled “Map and Save Water Bodies”

appearing In Clvil Soclely Magazine May 2023 issue.

Sir,
Reference to your email dated 23.01.2026 the Hon'ble Tribunal on

06.11.2025 has passed an order as follows:

“7. Learned Counsel for UPPCB has pointed out that though the
other respondent authorities have taken the stand that untreated
sewage flowing from the drain to the water body has been stopped
but in the water sample analysis coliform has been found.

't : 8. The concerned authorities are directed to re-examine the issue of
('\ stoppage of flowing of untreated sewage in aghel Tal and submit the
‘ (o) report in this regard.”
(1

the sewage being discharged in Baghel Tal and also the sample of the

«Jﬂ Thus Kindly direct the Reglonai Officer to conduct an inspection regarding
\ Baghel Tal be analyzed so that it should be known whether it contains the

0\ coliform or not. The inspection analysis report has to be placed before the
Hon’ble Tribunal before the next date.

With regards,
Yours sincerely,

[

(PRADEEP MISRA)

OFF. B - 235, Sector-XIX, NOIDA—201301, TEL: 0120-4333653, 2522542

Q! Scanned with OKEN Scannar
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Item No. 05

Court No. 1
BEFORIEE NATIONAL GREEN TRIBUNAL
PRINCIPAL DENCII, NEW DILHI
Orlginal Application No. 214/2024
News item titled "Map and Save Water Bodley” appearing In Clvil Sacicty
Magazine May 2023 issuc

Date of hearing: 06.11,2025

CORAM: HON'BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER

Respondent: Mr. Pradeep Misra & Mr. Dalecp Dhyanl, Advs. for UPPCB
Ms. Priyanka Swami, Adv. for DM, Baharaich & State Wetland Authority

ORDER

1. The State Wetland Authority has filed the report dated 06.12.2024

disclosing the details of water spread of Baghel Tal as under:-

«

S. No. | Description Area(ha)
1 Water-spread area (pre-monsoon) 392.90
2 Water-spread area (post-monsoon) 979.80
3 Catchment Area 935.42
Total 2308.14
2.

Land use category and the area is also disclosed as under:-

«

Season Land-use Area(ha) Area(%)
category
Pre-monsoon Built-up are| 0.01 0.001
(Road)
Water body 392.89 99.999
Total 392.90 100
Post-monsoon Agriculture 101.34 11.96
Fallow land 1.16 0.12
Built-up (road & | 6.19 . 0.63
JSish ponds)
Vegetation cover | 1.88 0.19
Water body 847.61 86.51
Total 979,80 99.45
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3. Photographs on page 174176 discloscs the change In the water body

during the pre and post monsovon petlod,

N Photographs on page 122123 roveal that there 1o hardly sufficient
water in Boghel Taly A\herefore, concerted efforts  are required  for

rejuvenation of the water body,

5. Respondent<Distriet Muaglstrate, Bahraleh in {ts report on page 113
has disclosed that Divisional fforest Officer, Shravastl Forest Division has
prepared a proposal for Integrated Management Plan of ‘Talab Baghel
Wetland under the National Plan of Aquatic Eco-Systern Scherme,
amounting to Rs. 165.37 lakh for the financial ycars 2024-25 to 2028-29
and the said proposal has been forwarded to the Chicf Conscrvator of
Forests (Central Zone), UP. ‘

6. Respondent authorities Wﬂl disclose about the status of proposal and
also the steps which are taken/planned to be taken for rejuvenation of

Baghel Tal.

7. Learned Counsel for UPPCB has pointed out that though the other
respondent authorities have taken the stand that untreated sewage flowing
from the drain to the water body has been stopped but in the water sample

analysis coliform has been found.

8. The concerned authorities are directed to re-examine the issue of
stoppage of flowing of untreated sewage in Baghel Tal and submit the

report in this regard.

9. Let the fresh reports in view of the observations made above be filed

by the concerned authorities within six weeks.

10. List on 06.02.2026.

Prakash Shrivastava, CP
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